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OFFiCE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (WEST)
TIS HAZARI COURTS : DELHI

ORDER

ill pursuance to Delhi High Court Order No.08/DHC/Gaz./G-7/VI.E.2(a)/2023
dated 01.02.2023 regarding posting/transfer in Delhi Judicial Service, the work
:-,risiirg out Qf investigation of cases of police station mentioned in Column No.3
froi,I the Court mentioned at column No.2 are hereby withdrawn and assigned to
tile COLIN of rvletropolitan Magistrate mentioned at Column No.4, for disposal in
.„ccoraar-,ce with law with immediate effect :-

Name of the Transferor I Work withdrawn
Court

(3)
(2)

Name of the Transferee
'Court

(4)

Ms. Shagun, MM-04
West District

PS : Nangloi Sh. Shubham Devadiya
MM-05, West District

TIle transferor Gourt' shall send the case files/record/proceedings to the
[r.at-,sferee Court and ensure that the list of transferred cases is displayed outside
ii'l€3 Court room wilh the instructions to the parties to appear before the transferee
Court on the date fixed.

if there is any case connected with the above said cashthe same shall also
be sent to the transferee Court alongwith the main case.

\4,', w*'
PRINCIPAL DISTRICT & SESSIONS JUDGE

WEST DISTRICT, THC, DELHI
(OFFICIATING)

bP

i'1$:# v„ :'itf/ELses Transfer/Gaz./PD J West/2023
Copy forwarded to :-
I . The ReGistrar General, High Court of Delhi, New Delhi
)
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Dated, Delhi the DSu?---2-3

The Principal District & Sessions Judge (HQs), Delhi,
The CMM/ACMM, West District, Tis Hazari Courts, Delhi.
The JudIcial OffIcers Concerned.
The Br,Inch Inc,harge, Filing Section, General Branch, West District, Tis
llazari Courts, Delhi.
The Branch Incharge, R&l Branch, West District to display the same on
the display boards at conspicuous place of West District, Tis Hazari
Courts, Delhi.

7. The Branch Incharge, Facilitation Center, Tis Hazari Courts, Delhi.
8. The Reader to the Principal District & Sessions Judge, West District, Tis

Hazari Courts, Delhi .
The PS to [he Principal District &- Sessions Judge, West District, Tis
t--lazari Courts. Delhi.

1 0. The Director, Dil-ec[orate of Prosecution, Tis Hazari Courts, Delhi.
I I . For uploading on LAYERS.
12. For uploading on centralized website through LAYERS.
13. The Secretary, Delhi Bar Association, Tis Hazari Courts, Delhi.

6

' -.$d'
PRINCIPAL DISTRICT & SESSIONS JUDGE

WEST DISTRICT, THC, DELHI n
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